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BILIT A ·10N be plea ed to tate what 
,concrete tep Government propo e to 
take to identify and rehabilitate bonde 
labour in area like stone quarries, brick 
kilns, con truction works, etc? 

THE DEPUTY MINISTER IN THE 
MINISTRY O LABOUR AND REHA-
BILITATJON ( HRI DHARMAVIR): 
The State Governments have been re-
que ed from time to time to take urgent 
and effective tep including undertaking 

of inten ive urvey in su cepible areas 
-f r ecuring early relea e and rehabilita-
tion of bonded labourer . Recently, the 
State Government of Haryana Punjab, 
Uttar Prade h, We t Bengal, Himachal 
Prade h , J ammu & Ka hmir and Tripnra 
have been reque ted to conduct pilot stu-
die in the tone quarrie and brick kilns 
10 a certain the extent of bondage in the 
employment' in these indu tries and to 
1ake urgent steps to release and 1ehabi-
litate the bonded labourers, wherever 

· identified. 
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Five million laves in India 

383. SHRI E. BALANANDAN: Will 
the  M ini ter of LABOUR AND REHA-
BILJTATION be pleased to state: 

(a) whether Government are aware 
that according to a U .N . Survey, India i 
having 5 million lave ·  and 

(b) if o, the reaction of Government 
thereto? 

THE DEPUTY MTNISTER lN THE 
MINISTRY OF LABOUR AND R HA-
BILITATION (SHRI DHARMAVIR): (a) 
The U .N. have not conducted any such 
Survey. 

(b) Doe not ari e. 

Flow of oil and gas in well at Porto Novo 
offshore structure 

384. SHRI E. BALANANDAN: Will 
the Minj ter of ENERGY be plea ed to 
tate what i the flow rate of oil and g 
in the fourth well at Porto Novo off-
hore structure? 

THE MINISTER OF STAT IN THE 
Ml ISTRY OF E ERGY (SHRI :PAL-
BIR SINGH): In the PY-1-4 we1J on· the 
Porto Novo structure presently under 




